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(t>) if so, the number 0f those who have been 
issued appointment orders; and 

(c) the reasons for not issuing appointment 
orders to the rest? 

THE    MINISTER    OF    STATE IN THE   
MINISTRY    OF     RAILWAYS (SHRI 
MALLIK ARJUN): (a)   to (c) The information is 
being collected and will be laid on the Table of the 
Sabha. 

Regional Head-Quarter    of Railways at Patna 

3042. SHRI INOER KUMAR GUJRAL: Will 
the Minister of RAILWAYS be pleased to state: 

(a) whether during his recent visit to Patna he 
had assured the State Chief Minister for the 
establishment of a Regional Headquarter of the 
railways in Patna; and 

(b) if so, what is the time frame for the same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) and (b) The setting up of a 
Ztmal Railway with Headquarfers at Patna, as 
proposed by the Chief Miinster of Bihar, had not 
been recommended by the Railway Reforms 
Committee. Moreover, prevailing financial const-
raints preclude the possibility of going in for a new 
zonal railway for the present. 

 

Allotment of   low     capacity       box
wagons in Gujarat for industrial units 

3044. SHRI VITHALBHAI M. PATEL: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that Gujarat is 
allotted less than half of the assessed capacity 
of box wagons for steel and coal causing great 
hardship to about 1400 industrial units: 

(b) whether Government are aware that 
due to poor quality of steam coal supplied 
from collieries other than Koria-I colliery, 
about 350 ceramic units in Gujarat have been 
adversely affected; and 

(c) If so, what action Government 
propose to take in respect of sufficient supply 
of steam coal, supply of coal to ceramic units 
for Koria-I Colliery and! to ensure that steam 
coal is received as per the weight mentioned 
in the Railway Receipt? 


